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TO BE PUBLISHED IN THE GAZETTE OF INDIA (EXTRA-
ORDINARY) PART II SECTION 3 SUB-SECTION (i)

GOVERNMENT OF INDIA
MINISTRY OF INFORMATION AND BROADCASTING

New Delhi, dated the 18™ June, 1999

NOTIFICATION

G.S.R, I exercise of ithe powers conferred by sub-section (1) of section 25 of the Press
Council Act, 1978 (37 of 1978}, the Central Government, after consulting the Press Council of

India, bereby makes the following rules further to amend the Press Council (Procedure for
Nomination of Members) Rules, 1978, namely:-

1. (1) These rules may be called the Press Council (Procedure for Nomination of Members)
Amendinent Rules, 1999,

(2) They shall come into force on the date of their publication in the Officiat Gazette.

2. In the Press Council (Procedure for Nomination of Members) Rules, 1978, in rule 3, for sub-

rules (2) and (3), the following sub-rules shall be substituted respectively, namely:-

"(2) The notice in sub-tule (1) shall state the date on or before which the panel of names are to
be received and such date shall in no case be eatlier than the date of expiry of thirty days

from the date of the notice, and a panel of names received after that date shall not be
considered.

(3) The panels of names shall be signed by an office bearer duly designated and authorised to
do so by the association or news agency notified in this behalf under sub-section (4) of
section 5 of the Act. Such designated and authorised person shall be responsible in all

respects for the accuracy of the contents thereof and where the name of any person is



included in a panel of names, duly verified by such a person as reprgsenting a particular
category mentioned in sub-clause (a), (b) or (¢) of clause (ii) of sub-rule {1}, it shall be
presuined that such person is eligible for nomination under that category. The person

signing the panel of nanmies shall do so on solemn affirmation before a Mapistiate,”
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(R.C. MISIIRA)
Joint Secretary to the Govermnent of 1ndia
Tele # 338 38 57 #

(File No.4/5/9%-Press)

Foot Note: The principal rules were published vide G.S.R. 1351 dated the 24™ October, 1978,

To,
The Manager,
Government of India Press,
Mayapuri, Ring Road,
New Debhi.

Copy forwarded to:-

The Chairman, Press Council of India, New Dellii.
The Secretary, Press Council of India, New Delhi.
All members of Piess Council of India.

Ministry of Law, Shastii Bhavan, New Dethi.
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